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Centrai Administrative Tribunal
Principet Banch, New Dell

MA .'"-f:J.T\ "3' 2008 1n UA-2657/2003

This the 17 dav of November, 2008

Hon'bie Mr. Justice V.K. Baii, Chairman
Hon'ble Shri N.D.Dayal, Member (A)

iart Ram Aggarwai, Aged 62 years
: MUC Aggarwal,

/o D-25, Old Gobind Pura,
Dethi- 110088 Apnlicant
(Bv Acvocate: None)
Joraus
. Chiet Secretary,
Gevernment of NCT of Deihi,
pemi Sacretariat, LP.Estate, New Delhi,
s Secretary (Education),
Government of NCT of Dajhi,
- ~V{‘ Cig Secretariate, Delhi-1100804
’ Director of Education,
Sovernment of NCT of Delly,
Old Sacretariate, Delhi-110054, S Respondents
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Mo-nne appears on bahaif of appiicant even on the second call.

Phe Criginal Application s dismussed i default, %/W
Z\ »

(i D.Davyai (Vv '. Bali)
Memier (A) Chairman
Jrary




